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[®T. §. GS/GNT/ROBs/2025/LC.27]
AL TEl, H&T TRATSAT TSgH/ATi 9T=h
MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Guntur, the 18th March 2025

S.0. 1237—1In exercise of the powers conferred by clause (37A) of Section 2 of the Railways Act, 1989 the
Central Government hereby notifies "Guntur: Guntur-Nadikudi: Construction of 2-lane ROB in lieu of LC No.27 at
KM 29/13-14 in Pedakurapadu station yard" as a Special Railway Project for acquisition of land in the State of
Andhra Pradesh in the District of Palnadu for providing National Infrastructure for a public purpose with effect from
the date of publication of this notification in the Official Gazette.

[F. No. GS/GNT/ROBs/2025/LC.27]
D.MANOHAR REDDY, Chief Project Manager/Gati Shakti
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